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(c) the steps taken to improve the
position?

The Minister of Industrial Develop-
ment and Company Affairs (Shri F. A,
Ahmed): (a) to (c). Information is
being collected and will be laid on
‘the Table of the House,

Mineral Survey of U.P.

§4ii4, Shri Vidya Dhar Bajpai: Will
the Minister of Steel, Mines and Me-
tals be pleased to state:

ta) whether u scheme for mineral
survey and exploitation in Uttar Pra-
desh has been finalised; and

(b) if so. the details thereof?

The Minister of Steel, Mines and
Metals (Dr. Chenna Reddy): (a) and
(b). A scheme for mineral explora-
tion in Uttar Pradesh by the Geolo-
gical Survey of India during 1987-68
has been finalised, This includes geo-
logical mapping and preliminary mi-
neral investigations in parts of Nal-
nital, Almora, Pauri (Garhwal), Teh-
ri, Uttarkashi, Dehra Dun, Jhansi,
Hamirpur Mirzapur and Banda dis-
tricts; detailed investigations for
copper, lead and strategic minerals in
parts of Pithoragarh, Almora, Chamoli
and Pauri districts; limestone, dolo-
mite talc and magnesite in Pithora-
garh, Chamoli and Almora distric's;
and intensified exploration, including
drilling, exploratory mining and bene-
ficiation lests for phosphorite in Dehra
Dun and Tehri distriets.

Schemes for exploitation of the mi-
nerals by the public or private sec-
tor can be framed only when com-
mercially exploitable deposits of these
mineralg have been proved.

Assistance to TI.P. for Development of
Handicrafts Industries

8085, Shri Kashi Nath Pandey: Will
the Minister of Commerce be pleased
to state:
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(a) the amount granted by Govemn-
ment to the Uttar Pradesh Govern-
ment for the development of Handi-
crafts Industries in the Siate during
1966-67; and
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(b) the amount proposed to be
given to that State for the purpose
during 1967-687

The Deputy Minister in ithe Minis-
try of Commerce (Shri Shafi Qureshi):
(a) Afier setting off Rs, 0.82 lakhs
and Rs. 0.87 lakhs paid in excesg as
grant and loan respectively during
1964-65, a grant of Rs. 0.08 lakhs was
sanctioned by the Government of
India to the Government of Uttar Pra-
desh during 1966-67 for the develop-
ment of IMandicrafts Industries.

(b) It is too early to anticipate the
amount to be sanctioned during 1967-
68 which will mainly depend upon the
actual expenditure incurred for the
purpose by the Government of Uttar
Pradesh, within the ceilings fixed by
the Planning Commission.
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